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Abolition of the Post of Additional Men* 
bers in the Railway Board

6734 SHRI PRABHUDAS PATFL 
SHRI K MALLANNA 
SHRI M M JOSEPH

Will the Minister of RAILWAYS be 
pleased to state

(a) whether his Ministry has decided to 
abolish the post of Additional Members in 
the Railway Board , and

(b) if so, whether this was one of the 
recommendations made by Administrative 
Reforms f  ommission m Jam niy hst >

THE MINISTER OF RAILWAY S (SHRI 
HANUMANTHAIYA) : (a) and (b) The 
Administrative Reforms Commission s recom 
mendation legarding the abolition ol the 
posts of Additional Members in the Railway 
Board is at present undu consideration

Nationalisation of British India Corporatiu i

673 S SHRI S M HANERJLL Will the 
Minister of INDUSTRIAI DEVELOPMENT 
be pleased to state

(a) whether a final decision has been 
taken to nationalise the Butish Indu Cor­
poration and

(b) it not, the reason for not t iking the 
decision so far 1

THE DFPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP­
MENT (SHRI SIDDHESHWAR PRASAD)
(a) Government has no such pioposal before it

(b) Question does not arise

C hairman of British India C orporation

6736 SHRI S M BANERJEE Will the 
Minuter of INDUSTRIAL DEVI LOPMENT 
be pleased to state

(a) whether the new Chairman of British 
India Corporation has been appointed , and

(b) if so, the name of the Chairman ?




